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s TRagd Sl TSRt Jared

T2 fewetl, 8%, 2026

1.3, 2369(37).— Fea (T TLATL, T TSTHN ATEHTH 1956 (1956 FT 48) (S =88 THH 72T
I<h ATETIH FgT TAT &) T &7 3F il IT-GTT (1) T & AHAT T TAN Fd g0, T THTETE 2l ST
& 7T T gRATIT TS F qoae forer § NH19 o .51, 44.400 & %.¥1.94.000 TF & g-@ve & fHaA00
(ATETHTO/: A IT (A TATSIT FT AT AT(R), AT, T ST TATAT & ATk TS & (70 ag i
srafera g fSoraeT dferd aoie Ji=r stqget § 33T 19 g, URY I/ 7 7S % o ST SO0 ahl SToorT il
gl

Fre oft =7f<F, S 3% G # Raes g, 3 afafaaw it anr 37 i 3u-am7 (1) F 9= @i

TSI o oI UHT ¥ % ITANT 9% A9 § 7 ATSGAAT 6 T 0l qirE F S & & Hae o=t
ATITT The T T |

UHT T ST ST TSTed ATSRRT Td T TR -85 TS TSI 6,19, TaaT ol
g &9 7 yoqa &t ST Sl S I AT ATAH AT o0 SATUI AT TR TTTeTL, AT rehal il
R & | AT FFET [ATere 9@ g0 g4 ST T STaqY <97 S UHT aal sl gaars & T ar

3306 G1/2026 @)
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Y 3T ST T % 7T, T A 21, orE qerd i swaeTsd W, Ar<er g AT v A=A Fr
FTSATA FT HHAT T AT FT FHAT |

Ih sAferfea it T 397 it IT-emT (2) F e Fwerw urteERTr g AT =y g off araer sifaw

ZT |
TH AT o AN AT ATAT 1 6 LT AT T 41T TETH TR o 3 HIATAT | ITASH
& ST 3T Raas AR g ey o ST asar 2 |

AT
AT T & goae ol § g Teremi-19 T, 44.400 & 36,71, 94.000  forw s+ &t e
FTAT HEAAT T ATAT HL=AT Aigd A 1 |ferd @ |

TS T ATH; RATIT ISCEICIE A CEE]
%ﬁl‘eﬁ A& HEAqT [ FT TR || S T 9 || ST T &orwer CLEIRERT
e (RIRIEEEIEY (FFAT)
1 2 3 4 5 6

ATgh T ATH: T

T T ATH: TIRdT

1 23//7/11/1/1 EEl T FT 0.0151758 (== ): 0.0151758

e T ATH: AT

2 117//120/2/1 EEl UREE] 0.0075879 (== )i 0.0075879
3 1171121/1/2 EEl UREE] 0.025293 (F7 ) 0.025293
T T ATH: THIAT

4 30//2/1/1 Min BEL T FT 0.0151758 (gm): 0.0151758
5 30//9/2/1/2 BEL T FT 0.0025293 (&% 0.0025293

)

UEETGIGHCEC IS

6 48//16/2/1 IGEil T F 0.0101172 ) 0.0101172
e FT AT GATS
7 13//12/1/1/1/2/1  ||f==t ﬁ'{a‘w‘ﬁ( 0.0177051 (& 0.0177051

)

8 13//12/1/1/2/1 IGELl ¥ FHT 0.0126465 (&> ): 0.0126465




[¢TT —=vE 3(i)] T T TSI - STHTETIOT 3

T T ATH; GEUAYL
9 71121412 IGEil T FT 00202344 (== ): 0.0202344
T T ATH: DT 4T
10 47//15/1/2 EEl ULl 00101171 (> ): 0.0101171
T T ATH: qgAm
AT 0.0227637 (%]
11 39//7/2/2 GEEAKA] 0.0227637
TR )
AT T ATH: élgc"l
T T T THA
12 25//15/1/1 EEl T Fi 0.0682911 (&= ): 0.0682911
13 25//17/1 Min EEl UREE 0.0126465 (== )5 0.0126465
14 25116/2/2/2 EEl T FT 0.0151758 (&= ): 0.0151758
15 251/6/3/2 EEl T FT 0.0101172 (&= ): 0.0101172
Total 0.2655764

[T. . 11012/Ph. V/NH-2/LA/DA/DK-11/2009/3A]
o sfieaE, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 8th May, 2026

S.0. 2369(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/six laning with paved shoulder/toll plaza etc.,), maintenance, management and operation of NH19 in the
stretch of land from Km. 44.400 to Km. 94.000 in the district of PALWAL in the state of HARYANA, hereby declares
its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the District Revenue Officer cum Competent Authority, Land
Acquisition NH-19, Palwal in writing and shall set out the grounds thereof and the Competent Authority shall give the
objector an opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such
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objections and after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either
allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling on NH19 in the stretch of land from Km.
44.400 to Km. 94.000 in the District of PALWAL in the State of HARYANA

|State: HARYANA ||District: PALWAL |

SI. No. (|Survey/Plot Number|| Type of Land Nature of Area Area

Land (in Local Unit) (in Hectares)

L 1 2 | 3 L4 | 5 | 6 |

|Taluk: Palwal |

[Village: Softa |

1 23/17/1/1/1 Private /TO”. 0.0151758 (Hectare ) 0.0151758
griculture

|Vi||age: Prithala |

2 117//20/2/1 Private Non 0.0075879 (Hectare ) 0.0075879
Agriculture

3 117/121/1/2 Private /TO”. 0.025293 (Hectare ) 0.025293
griculture

Village: Baghaula

4 30//2/1/1 Min Private Non 0.0151758 (Hectare ) 0.0151758
Agriculture

5 30//9/2/1/2 Private Non 0.0025293 (Hectare ) 0.0025293
Agriculture

Village: Agawanpur |

6 48//16/2/1 Private Non 0.0101172 (Hectare ) 0.0101172
Agriculture

[Village: Dhaulagarh |

7 13//12/1/1/1/211 Private Non 0.0177051 (Hectare ) 0.0177051
Agriculture

8 13//12/1/1/2/1 Private Non 0.0126465 (Hectare ) 0.0126465
Agriculture

[Village: Khusaropur |

9 71121412 Private Non 0.0202344 (Hectare ) 0.0202344
Agriculture

IVillage: Kheda Sarai |

10 47//15/1/2 Private Non 0.0101171 (Hectare ) 0.0101171
Agriculture

IVillage: Wahraula |

11 39/17/212 Government Non 0.0227637 (Hectare ) 0.0227637
Agriculture

[Taluk: Hodal |

IVillage: Tumsara |

12 25//15/1/1 Private Non 0.0682911 (Hectare ) 0.0682911
Agriculture

13 25//17/1 Min Private Non 0.0126465 (Hectare ) 0.0126465
Agriculture




[T 11—=v2 3(i)]

AL 0T ST - AT

. Non
14 25116121212 Private Agriculture 0.0151758 (Hectare ) 0.0151758
. Non
15 25/16/3/2 Private Agriculture 0.0101172 (Hectare ) 0.0101172
Total|| 0.2655764

No. 11012/Ph. V/NH-2/LA/DA/DK-11/2009/3A]

SHAIKH AMINKHAN, Director
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